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Rs, 30 lakhs. We are thinking of
restoring this and everything possible
is being done. Though it is so in the
Central sector, there are also Rs, 694
lakhs set apart for girls’ hostels in the
State sector and that is not being
affected very much.

Shri Heda: May 1 know whether it
is not a fact that a general circular
has been issued that no new scheme
may be taken up and even in the
continuing schemes a minimum 10 per
cent economy may be effected?

Shri mati Chandrasekhar: It is not
wrong even if that is so.
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Shri Daji: The hon. Minister said
that there was no cut but a re-
orientation. Will the hon. Minister
tell us precisely what the nature of
the re-orientation is and have any
production targets and plans also

been affected because of this re-
orientation?

Shrimati Chandrasekhar: There has
been a little reduction and some
postponement of some of the schemes
that had been envisaged in the 1963-
64 Budget. But this may be a tem-
porary phase and, as I said, we pre
trying our best to restore them as
early as possible.

Shri Vishram Prasad: May I know
whether there is any proposal before
the Government for a financial cut as
regards the development plans of the
Scheduled Castes and Scheduled
Tribes?

Shrimati Chandrasekhar: A sepa-
rate question may be tabled.

Shri Maheswar Naik: May I know
whether the Central Government is
aware that certain States are cutting
out some of the scholarship schemes
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in the States and whether the Cen-
tral Government is curtailing the
scholarship aid schemes?

Mr. Speaker: Schemes about what?

Shri Maheswar Naik: My informa-
tion is thet certain States are curtail-
ing the existing scholarships schemes
so far as the award of stipends to the
Scheduled Tribes students is con-
cerned,

Shrimati Chandrasekhar:
not a fact at all.

That is.
Prohibition
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Shri Basappa:
Shri P, R. Chakraverti
Shri Hem Barua:
Shri Vidya Charan Shukla:
| Shri Koya:
| Dr. L. M. Singhvi:
( Shri Berwa Kotah:
Will the Minister of Home: Affatrs.
be pleased to state:

(a) whether an All-India policy: is:
being worked out with regard ta) pre~
hibition; and

(b) it so, the details thereof?

The Minister of State in the Minis-.
try of Home Affairs (Shri Hajarna-
vis): (a) and (b). The All-India
pattern for prohibition is laid down
in the %hird Five Year Plan. The
question was considered in a general
way at the meeting of the Chieff
Ministers of States held in New Delhi
on the 18th and 19th January, 1963
The conclusions arriveq at were given
out in the press note which issued om
the 20th January, 1963
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Shri D. C, Sharma: May I know it
the Government is aware of the fact
that the policy of prohibition, which
is a very good policy, is not being
worked out properly because wet dis-
tricts exist side by side with dry dis-
tricts and wet States lie side by side
with dry States. May I know what
the Government is going to do to put
an end to this kind of geographical
and prohibition anomaly?

Shri Tyagi: And a wet Member
with a dry Member.

Mr, Speaker: If wet lies side by
side with dry, certainly dry lies side
by side with wet.

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): What the hon.
Member has stated is correct and that
is also one of our problems in the
proper implementation of this scheme,
But as the hon. Member would
realise, it is neither easy nor do we
desire to enforce prohibition on each
and every State without their clear
approval and agreement. However,
there can be some coordination and
cooperation between the neighbouring
States. If the two States will meet
and discuss and thrash out their pro-
blems, it might be possible to better
implement the scheme.

Shri D, C. Sharma: Sir, it is report-
ed in the press and also it is the ex-
perience of legislators and parlia-
mentarians that illicit distillation is
on the increase. May I know what is
the experience of the Government
and....

Mr. Speaker: My predecessor ha,
sometimes asked the hon, Member
that he should speak a little more
Joudly. I repeat the same request,

Shri D. C. Sharma: I think the Re-
porters follow me.

May I know, Sir, if the Government
is aware of the fact that the experi-
ence of some legislators of State
Assemblies and Parliament is to the
effect that illicit distillation is on the
increase? If so, may I know whe-
ther the Government have got any
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facts and figures to controvert this
observation made in the press and on
the floors of Assemblies and Parlia-
ment?

Shri Lal Bahadur Shastri: There is
illicit distillation. But I have no in-
formation that it has considerably
increased, and I might inform the
hon. Member and the House that there
is illicit distillation in other areas
also where there is no prohibition a$
all,

Mr, Speaker:
Nigam.

Shri Tyagi: She always steals a
march over me.

Shrimati Savitri Nigam: Don't be
jealous,

Shrimati Savitri

Mr, Speaker: 1 cannot help it. She
gives notices of so many questions
and then she even desires to partici-
pate in those questions in which her
name is not included. She s very
enthusiastic.

Shri D. C. Sharma: What about
others who want to do the same?

Mr. Speaker: Order Order.

Shrimati Savitri Nigam: May 1
know whether the hon. Minister is
aware that many of the useful recom-
mendations of the Prohibition Council
have not been implemented so far and
it this Council has also recommend-
ed .that a ten-mile belt should be
created around those cities which are
near the dry areas?

Shri Lal Bahadur Shastri: As the
House is ware, we haq recently med
all the Chiet Ministers to discuss the
problem of better implementation of
the prohibition programme. It has
been decided that a committee should
be appointed. It would be an infor-
mal committee. We do not want that
the committee should take a long time
to make its recommendations. The
idea is that this committee shouid
study all the difficulties in the imple-
mentation of the programme. One of
the items as suggested by the hon
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Member could certainly be considered
by the same committee.

Shri S. §. More: May I know from
the Minister whether he has assessed
the financial implications of prohibi-
tion and can he give us the total loss
of revenue due to the enforcement of
prohibition.

Shri Lal Bahadur Shastri: I had
once referred to some figure which
1 had got from the Planning Commis-
sion. But, that figure is not accepted
by another section of people. I shall
not dare to mention the figure again
unless it has been looked intp by the
committee which I have just now re-
ferred to,
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Shri A. N. Vidyalankar: Am I cor-
rect in understanding that the Gov-
ernment has formulateqd a phased pro-
gramme for enforcing total prohibition
in India and, if 80, when do we reach
the target?

Shri Lal Bahadur Shastri: We had
prepared a phased programme and the
matter was considered in the Plan-
ning Commission and they had con-
sulted the Home Ministry. Accord-
ing to the phased programme prohibi-
tion should have been taken up in al-
most all the States by the end of the
Third Plan. But, I am very doubt-
fu) if that target could be reached
now.

Shri Tyagi: Does any positive educa-
tional programme like temperance also
form part of the policy of prohibition?

Shri Lal Bahadur Shastri: Yes, Sir.
It does, and I consider that to be very
important. In fact, if we could build
up public opinion first, it would be
much easier to implement total pro-
hibition.
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Dr, L, M, Singhvi: Have the Gov-
ernment considered the feasibility
and possibility of using its powers
under the emergency to give neces-
sary directions to reverse the policy
of prohibition in this country?

Mr. Speaker: It is a suggestion.
Mr. Hem Barua.

Dr. L. M, Singhvi: It is a question.
Have they considered......

Mr, Speaker: It means the same
thing: have they considered, they
ought to consider,

Dr. L. M. Singhvi: I do not say that
they ought to consider. 1 want to
know whether they have considered.

Mr, Speaker: The answer may come
in that form. That is certainly ad-
missible,

Shri Lal Bahadur Shastri: We are
not considering....

Mr. Speaker: The question is, have
they considered. He does not want
to know whether they would consider
or not.
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Shri Lal Bahadur Shastri: We have
not considered,

Shri Hem Barua: In view of the
fact that the tragic result of prohibi-
tion is bootlegging and even women
and children are involved in the
trade, as disclosed in the Maharashtra
Assembly very recently, may I knowv
whether Government propose....

Mr. Speaker: Again, that is my
difficulty. The hon. Member always
gives the information first, and a very
detailed one at that, and then comes
to his question.

Shri Hem Barua: May I submit on
this occasion one thing for your con-
sideration? There is an English say-
ing that an old dog will never learn
new tricks. So, will you please ex-
cuse me on that analogy? I am too
old to learn anything new now......

Mr, Speaker: But I would not apply
that simile to my hon. friend whom I
love most. I would try to take him
out of that category and put him on
a higher level.

Shri Tyagi: He is intoxicated with
the subject.

Shri D. C, Sharma: Just now you
have said that you love him most. I
submit that you should love all
equally.

Mr, Speaker: I do, but I do not
compare him with Shri D. C. Sharma.

Shri Hem Barua: May I know what
special steps have been taken to sce
that this ethical mission does not
yield unethical results or conse-
quences?

Shri Lal Babadur Shastri: Of
course, there are defects and short-
comings in the implementation of the
programme, and it has produced some
kind of evil results also, but taken as
a whole, I think that the scheme of
prohibition has done good to the
people wherever it has been imple-
mented.
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National Institute of Industrial
Engineers

*499. Shri P. R. Chakraverti: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether jt is a fact that in
terms of an agreement, assistance will
be given from U.N. Special Fund to
the National Institute for Training in
Industrial Engineering at Powai, near
Bombay;

(b) the amount to be contributed
by the Special Fund and the amount
of Government contribution in set-
ting up the proposed institute; and

(c) whether the I.L.O, will be res-
ponsible for organising and provid-
ing the technical assistance?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayum
Kabir): (a) Yes, Sir.

(b) The total assistance from the
U.N. Special Fund is estimated at
$6,83,300 or Rs. 3254 lakhs for five
years. The Central Government'’s
contribution for the same period is
about Rs, 79 lakhs.

(c) Yes, Sir.

Shri P. R, Chakravertli: What will
be the period of training and the
number of students coming out of this
institute?

Shri Humayun Kabir: There will be
a number of different courses; in all,
about 31 different courses will be
there, and they will take different
numbers of students, but when the
institute is in full operation, the
number would be roughly about 1400
per year. o
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Shri P. R. Chakraverti: Is there any
proposal to have a pool of industrial
engineers from the graduates coming
out of this institute?

Shri Humayun Kabir: People will
be taken who are already in em-
ployment, and, therefore, they will
normally go back to the industries rr
the concerns where they are em-
ployed,

Shrimati Savitri Nigam rose—

Mr, Speaker: I would request
Shrimati Savitri Nigam not to show
80 much enthusiasm as to ask for an
opportunity to put a supplementary
on every question,

Shrimati Savitrj Nigam: It is a very
important question,

Mr. Speaker: Certainly, I agree.

Shri Sham Lal Saraf: May I know
what subjects will comprise this full
course of training in industrial engi-
neering, and whether it will be a
diversified course or a single course?

Shri Humayun Kabir: There will
be a number of courses. As I said,
there will be 31 different courses. I
may mention five of the more import-
ant ones. One will be g course in
advanced work measurement, includ-
ing design and installation of incen-
tive schemes, with a period of about
22 weeks' training; another will be a
course in work measurement and in-
centives with 18 weeks’ duration; the
third will be a course in production
planning and control, including stock
control, Tool Room controls, store-
keeping, estimating etx. with 16
weeks’' duration; the fourth course
will be in sales organisation and
market research with 10 weeks' dura-
tion. The fifth course will be in
method study including plant lay-out
and material handling, which will be
an 8 weeks' course.

Shri Heda: May I know in what
respects this will be different from
the general schemes accepted under
the Indian Institutes of Technology.





